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Order dated:  Z2:2 
S 

Heard M.A. 80/05 and 381/05, ari'sing out of 

this 3.A., filed by the Petitioner seeking recall of 

.ar order dated 53.05 passed in the O.A. He has 

also filed explanation for the delay caussd in. 

approaching this Tribunal. 

Having heard the 14d • C onn se 1 for the applicant 

and also the Ld. Additional Standing Counsel,prayer 

for restoration is allowed and the matter is restored 

to file. 

accordingly, M.A.Nos. 380/05 and 381/05 are 

disposed of. 

This O.A. 	been filed by the applicant who 

is working as ()3 3P14, Sasanga, has submitted an 

application before the Director, Postal Services, 

issa Circle, Bhubaneswar (Respondent No.1) seeking 

transfer from Saranga 3.3. to Ratapat 3.3. in public 

interest. 

After hearing the • Connse is for the par ties, 

it would suffice at the admission stage if Repo1ent 

No.]. is directed to dispose of the representation 

dated 2231.04 fifed by the applicant with a reasoned 

order. we order accardiglya 

A copy of this order be sent to Respondent No.]. 

for further necessary action. He shall pass necessary 

order on the representation dated 22.3.1.04 within a 

period of go days from the date of receipt of the 

copy of this order. 

A copy of this order may be sent with the copy 
GL4Ø 	 / 

of 3.A.as a part of the representation to Res,ondent 

NO.1. 

O.A. accordingly, disposed of. 
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Handover copies of this order to the 

14 • Ccxinsel appearing for the appLicant and 

to Mr • 5.K.Patra, 14 • ?iditiotiai .3tariding 

Cou;3&ll on whoffi a copy of this OJ. had  

aLready been served. 
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